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SECOND    ANNUAL    KEPORT    OP    THE 
NATIONAL SMALL INDUSTRIES CORPO-

RATION PRIVATE LIMITED 

THE MINISTER OF INDUSTRY (SHRI 
MANUBHAI SHAH) : Sir, I beg to lay on the 
Table, under sub-section (1) of section 639 of 
the Companies Act, 1956, a copy of the 
Second Annual Report of the National Small 
Industries Corporation Private Limited for the 
year ending the 31st March 1957, together 
with a copy of the Auditor's Report and the 
comments of the Comptroller and Auditor-
General of India thereon. [Placed in Library. 
See No. LT-512/58.] 

AMENDMENTS IN THE TEA RULES, 1954 

AMENDMENT IN  THE  COFFEE  RULES, 1955 

THE MINISTER OF COMMERCE (SHRI N. 
KANUNGO) : Sir, I beg to lay on the Table, 
under sub-section (3) of section 49 of the Tea 
Act, 1953, a copy of the Ministry of 
Commerce and Industry Notification S.R.O. 
No. 301 [9(1) Plant (A)/57], dated the 21st 
January, 1958, publishing certain 
amendments in the Tea Rules, 1954. [Placed 
in Library. See No. LT-520/ 58.] 

Sir, I also lay on the Table, under sub-
section (3) of section 48 of the Coffee Act, 
1942, a copy of the Ministry of Commerce 
and Industry (Department of Commerce and 
Light Industries) Notification S.R.O. No. 200 
dated the 9th January, 1958, publishing an 
amendment in the Coffee Rules 1955. [Placed 
in Library. See No. LT-510/58.] 

MOTION   OF   THANKS   ON   PRESI-
DENT'S ADDRESS 

MR. CHAIRMAN: We now go to the 
President's Address. Mr. Jai Narain Vyas. 

 

"That the Members of the Rajya Sabha 
assembled in this Session are deeply 
grateful to the President for the Address 
which he has been pleased to deliver to 
both the Houses of Parliament assembled 
together on the 10th February,  1958." 
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"The State shall endeavour to bring 
about prohibition of the consumption 
except for medicinal purposes of 
intoxicating drinks and of drugs which 
are injurious to health." 
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"We want to produce the material 
goods of the world and to have a high 
standard of living, but not at the expense 
of the spirit of man, not at the expense of 
his creative energy, not at the expense of 
his adventurous spirit, not at the expense 
of all those fine things of life which have 
ennobled man throughout the aces." 

 

SHRI KISHEN CHAND (Andhra Pradesh): 
Sir, is the hon. Member proposing a motion 
of thanks or giving his criticism of the 
Address? 

SHRI JAI NARAIN VYAS: I oro-pose a 
motion of thanks, but I also propose those 
things which will bring greater thanks     from     
the     people 

 

PAPERS LAID ON THE TABLE 

MR. CHAIRMAN: Before I call upon 
Shrimati Pushpalata Das, I find Mr. Kanungo, 
you laid on the Table only items 7 and 8. You 
may place on the Table item No. 3 also. 

AMENDMENTS IN TEA RULES, 1954 

THE MINISTER OF COMMERCE (SHRI N. 
KANUNGO): Sir, I lay on the Table, under sub-
section (3) of section 49 of the Tea Act, 1953, 
a copy of the Ministry of Commerce and 
Industry Notification S.R.O. No. 153 [8(4) 
Plant (A)/57] dated the 1st January, 1958, 
publishing further amendments in the Tea 
Rules, 1954. [Placed in Library. See No. LT-
509/ 58.] 


